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f  Shri D. C. S k in u :
I Saxdar A. S. 8afgal: 

Shri laihaM tt Siagh: 
Shri 8hree N v ty u  
Dm:

Shri A. M. T&rlq:
(_ Shri Bahadur Singh:

Will the Prime 
state:

Minister be pleased

(a) whether it is a tact that the 
Pakistan troops oppened fire with 
automatic weapons in forward areas 
in the Kashmir Valley on the 10th, 
2ftth and 2«th of March, 1959;

(b) whether it is also a fact that 
hand-grenades were used by the Pak
istani troops;

(c) if so, the extent of Ion to life 
and property;

(d) whether Government of India 
have informed the United Nations’ 
Observers about these incidents;

(e) if so, their reactions; and
(f) what steps have been taken or 

are proposed to be taken to check 
the recurrence of such incidents?

Ike Parliamentary Secretary to the 
Minister of External Affairs (Shri 
Sadath All Khan): (a) On March
10, 25 and 26, 1959, our poets in the 
Ttthwal and Akhnur areas wese firod 
at from Pakistan tide of the cease
fire line. L.M.G. was used in the in
cidents of March 10 and 25 and sten- 
gun and rifle fire in the incident of 
March 26. In the incident of March 
IQ, Pakistan troops also fired two 
bombs 2 inch mortar HE.

(b) A  grenade was fired towards 
our post in the Akhnur area on Match
26.

(c) No. loss of life and property 
was reported.

(d) Yes. In fact, U.N. Observers 
were present in the Tithwal area at 
the time ot the firing.

(e) The Chief Military Observer 
has given an award of Violation

afainst Pakistan in the incident' or 
March 26, 1999 and No Violation
ajainst Fg&stao in the incidents o f 
March 19 and March 28.

(f) All possible steps are taken to 
safeguard the cease-fire line from our 
stfe. Violations of the Cease Fire 
Agreement from the Pakistan-occu
pied Kashmir can be prevented only 
by the Government of Pakistan. 
When they occur, we normally com
plain about them to the U.N Obser
vers who invesetigate and give their 
decisions

Craftsman Training Institute, Imphal
•W*. Shri L. Aefcaw Slagh: Will 

tJ lota** u A  Vwgtaa- 
■sent and Planning be pleased to
state:

(a) whettier the Craftsman Train
ing Institute situated at Imphal has 
been provided with any equipment re- 
oeived under the U.N.T.AA Aid 
programme;

(b) whether training is imparted in 
the above Institute in both engineer
ing and non-engineering trades; and

(c) the names of the trades for 
which training is provided9

The Deputy Minister of Laboar 
((Shri AMd All): (a) Yes, certain
machines and tools have been allotted 
to the Industrial Training Institute, 
Imphal, under the UJN.T.AJL Aid 
Programme and these are being sup
plied to the Institute;

(b) In engineering trades only;
(c) Training is provided in:— 

Blacksmifhy, Carpentary, Drau
ghtsman (Civil) Surveyor. 
Electroplating and Mechanic 
motor.

‘W w "  ftnc m  vrA*r

* ! U i  W Tjpff
dW B ftw  to  wm* |wrr wrWr 
ffr:



1*771 written A «w m  VAXSAX8A 2, 1881 (SAKA) Written Answers 12771

“E m s”  #rirt 
|Bw * ^  flr*r *fWf #  irtfiwuri 
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Lime Stone Deposits at Narnaul
U'unjab)

*1994 Shri Ram Krlshan Gapta: 
Wfil the Minister of Commerce and 
Industry be pleased to state:

(a) whether the quantity and quality 
o f lime stone deposits at Namau! 
•(Punjab) have been surveyed and

(b) if so, whether a cement factory 
•can be started there’

The Minister of Industry (Shri 
Mannbhai 8hah): (a) and (b) No
detailed survey of the Ume-stone de
posits at Namau] in Punjab has so far 
been conducted with a view to deter
mining whether a cement factory can 
be established there

For the present there is surplus pro
duction of Cement in the country and 
therefore no immediate further expan
sion of industry beyond the capacity 
o f 10 million tons per annum is being 
contemplated at present However, 
the position of the industry is being 
reviewed periodically

Banning of Indian Films ia Pakistan
|" Shri P. C. Borooah:
1 Shri Ram Krishan Gupta:

• | Shri P. G Deb:
•m s. ■{ Shri Liladhar Kotokl:

| Shri Wodeyar:
I Shrimati Ila Palebondhnri: 
I  Shri 8. A Mehdi:

Will the Minister of Commerce and 
Industry be pleased to state*

(a) whether it is a fact that Pak
istan Government have banned a large 
number of Indian films,

(b) if so, the number of films ban
ned,

(c) the reasons thereof,
(d) whether it is also a fact that 

heavy restrictions have been imposed' 
on the import of Indian films,

(e) if so, the nature of the restric
tions imposed, and

(f) the steps taken or proposed to 
be taken by the Union Government 
m the matter’

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
(a) to (e) On seeing a press report 
that the exhibition of 618 Indian films 
imported into Pakistan before 1st 
July 1954. has been banned, reports 
have been called from our Commer
cial Secretaries in Karachi, Dacca and 
are still awaited

(f) According to Indo-Pakistan 
trade agreement of 1957, Pakistan has 
undertaken to allow annually import 
from India of 10 Bengali and 7 Hindi/ 
Urdu films on the basis of outright 
sale Questions relating to film trade 
are proposed to be discussed with 
Pakistan at the next review confe
rence

All India Small Seale industries 
Board

3380 Shri Ram Krishan Gupta: Will 
the Munster of Commerce and Indus
try be pleased to state

(a) the number of meetings of the 
All India Small Scale Industries 
Board held during 1958; and




